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O R D E R (ORAL)

By Sh. Kuldig Singh, Member ()
This OA has bheen Ffiled by the applicants seeking

diraction to the raspondents to regularisse thesir

the  reprasentations Tiled by the apnlicants have not  heen

disposed of, so 1 think this 0A can he disposed of at this

by directing the respondents Lo dealde the
of  the annlicants by passing a roasonsad  angd

within a period of % months from the date of

7. In wiew of the above, 05 stands disposed of.
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